FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CRE
SHANTI INFRACONSTRUCT PRIVATE

RELEVANT PARTICULARS

1. | Name of corporate debtor Shanti Private Limited

2. | Date of incorporation of corporate debtor | 13.02.2020

3. | Authority under which corporate debtor ROC Uttar Pradesh Il
is incorporated / regjstered

4. | Corporate Identity No. / Limited Liability U45309UP2020PTC127006
Identification No. of corporate debtor

5. | Address of the registered office and Galaxy Blue Sapphire Plaza, Plot No. C-03 Studio
principal office (if any) of corporate Apartment Sector 4 Greater Noida, Sector 62,
debtor Gautam Buddha Nagar, Noida, Uttar Pradesh,

India,201309

6. | Insolvency commencement date in 11.06.2026

respect of corporate debtor

7. | Estimated date of closure of insolvency 08.12.2026
resolution process

8. | Name and regjstration number of the Vinay Kumar Singhal
insolvency professional acting as interim | 1BBI/IPA-002/IP-N00624,/2018-2019/11880
resolution professional

9. | Address and e-mail of the interim 411, 4th Floor, Essel House, Asaf Ali Road,
resolution professional, as registered New Delhi-110002.
with the Board Email Id: vinaysinghal.ip@gmail.com
10. | Address and e-mail to be used for 411, 4th Floor, Essel House, Asaf Ali Road,
correspondence with the interim New Delhi-110002
resolution professional Case Specific Email Id: cirp.si il.com
11. | Last date for submission of claims 25.06.2026
12. | Classes of creditors, if any, under clause | Not Applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13.| Names of Insolvency Professionals Not Applicable
identified to act as Authorised

Representative of creditors in a class
(Three names for each class)

14.] (a) Relevant Forms and (a) Relevant forms are available at:
b) Details of authorized representatives https;//ibbi.gov.in//en/home/downloads
are available at: (b) NA.

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench,
Prayagraj has ordered the commencement of a corporate insolvency resolution process
of Shanti Infraconstruct Private Limited on 11.06.2026 in C.P. No. IB- 148/ALD/2024 in
the matter of Alakhram Infrastructure Private Limited Versus M/s. Shanti Infraconstruct
Private Limited.
The creditors of Shanti Infraconstruct Private Limited, are hereby called upon to submit
their claims with proof on or before 25.06.2026 to the interim resolution professional at
the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate
its choice of authorised representative from among the three insolvency professionals
listed against entry No.13 to act as authorised representative of the class in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
Date: 13.06.2026 Sd/-
Place: New Delhi Vinay Kumar Singhal
Interim Resolution Professional
Shanti Infraconstruct Private Limited (Under CIRP)
Reg. No.: IBBI/IPA-002/IP-N00624/2018-2019/11880
AFA Valid upto: 31-Dec-26
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Whereas the Authorised Officer of Asset Reconstruction Company (India) Limited (acting
in capacity as Trustee for the below mentioned Trusts) (hereinafter referred to as “ARCIL”)
is incorporated under the companies Act, 1956 and registered as an Asset Reconstruction
Company with the Reserve Bank of India of Securitization and Reconstruction of Financial
assets and Enforcement of security interest Act, 2002 (hereinafter referred to as “the
SARFAESI Act”) and whereas the Borrower / Co-Borrowers as mentioned in Column No. 2
of the below mentioned chart obtained loan from the Original Lenders and whereas ARCIL
has acquired the financial assets relating to the loan accounts mentioned herein below
and whereas ARCIL being the secured creditor under the SARFAESI Act, and in exercise
of powers conferred under section 13(2) of the said Act read with Rule 2 of the security
interest (Enforcement) Rules 2002, issued demand notice calling upon the Borrowers /
Co-Borrowers as mentioned herein below, to repay the amount mentioned in the notices
with further interest thereon within 60 days from the date of notice, but the notices could not
be served upon some of them for various reasons.

PUEBLIC NOTICE

NOTICE is baraby given that tha balow mentianed Bulhonsed Parsan is na longes affiliated a5 Authonsad
Personof Kesak Securias Limied

PUBLIC NOTICE

MOTICE = hesedry gwan hal the balow mandaned Authonsed Person i no lorger affilated 25 Autharesd
Parsan ol Bolak Secunbes Limsbad

Authartsed | Trade Exchange Registration .
Persan Name| Mame |Numbers of Authorised Parsan|  Address of Authorised Person
SAJAL Sadal MSE - APO261 Ba0821 Satyam 19 Ekta Magar Piibhil
KAUSHI | KAUSHIK | BSE . APDTOETI0N 150413 Pilibail 262001

Autharised | Trade Exchange Reglstration .
Person Name| Name [Numbers of Authorised Person| Riklinis ofAuihiodead Fieron
Rama Rema 'NGE - APO2D1563672 §15 HIG Ratan Lal Mapar
Securities. | Sacurilies | RSE - APO10G7301167601 Kanpur 208022

FOR THE ATTENTION OF THE CREDITORS OF
SHANTI INFRACONSTRUCT PRIVATE LIMITED

FORM A

PUBLIC ANNOUNCEMENT
(Under Regdulation & af the Insalvency and Bankrupicy Board of India
{Insplvency Resolution Process for Corporate Persons) Regulations, 2016}

Pleesa nipte fhet aboee mentian Aufforsad Person (AP} is ng langer assacialed with s, Any persan
hencaforih dealing with abave mention AP should do =0, at their own nisk. Kolak Secunties Lid shall not
be: liable for ary swch daaling. In case of any querias for the rarsaclions GF date, Irvaslors ana requesiad
b inloem Kotak Securilies Lid, within 15 dags Tram the daba of this malilicallon, faling which § shak be
st Tl e gaishs oo quasnes agam st e ks menliandd AR
I[n‘[,ak Kodak Securdies Limited. Registered Office; 27 BEC, © 27, G Block, Bardia Kurda
< Comphe, Banca (£ Mumba) 400051, GIN: USF5IMHT24PLCTRIST, Tedephans
P +22 J'-""‘"II':I"II' Fae Mo +22 671312430, Website: weww kotak.comn [ ww kofaksecunities. com
Comespondenca Address! Infinity [T Park, Bidg Mo 24, Opp. Flim City Road, A K Vasdya Marn, Malad
{Easl), Mumbal 400097 Telephene Mo, 435506820, SEBI Keglsiralicn Mo INZDOOZOM 3T (Mernber of
NSE, BSE, MSE. WX & NCOEX). AMEL ARN J16d. PMS INPOOODO0Z58, and Rassarch Anafyst
INHOODOOOSBE. NEDLICTSL: IN-IN-DP-525-2021, Complance Oficer Detals: Mr. Hren Thakker Cal

Pliaase nate thal sbove menfon Suthonsed Person (AP & na longer essocialed wilh us. Ay parson
herzalorth deafing with abova menticn AP showd do B0, at thair own risk: Kotak Securnbies Lid. shall nal
ba Faibha for any such daaling. In casa ol any quarses for tha fransackions 1l data, Investars are eguesbed
ba indorm Koebak Sacurbas Lid within 15 days Tram he date of e nofficatan, Tailing whidh [ shall bo
chimesd hat These exlsls mo quesies agEns tha abiee mepioned AP
hutak kotak Securities Limiled, Regstarad Office; 27 BKG, © 27, G Block, Bandra Kurla
b Compiex, Bancra (E), Mumb 400057, GIN L-’-Elhq‘:l':*'ﬂH1'='3=1F‘t.1.,13-1-'ZI"1 Tulephonsg
Moo +22 43360000, Fae Noo +22 67132430, Wabsilec weew kotak.com | weewkotaksacuritias.com,
Crorrespandence Address: Infinity IT Park, Bidg. Mo 21, Oppe Fim Cily Rload, & ¥ aidya Marg, Matad
(Easty, Mumba 00057, Telephore Mo 42856825 SEBI Regisiration No: INZI00200137 {Member of
MSE, BSE. MSE, MCK & NCDEX), AMFI ARM 0168, PMS INPI00IC0Z5E; and Resaarch Anelys|
IMHOOQOG0586. NSOLCOSL: IN-IN-DF-E28-2021. Complience Officer Detgils: Mr. Hiren Thakkar Call:

02 4205 8484, or Ernail: ks compliancedkotik com

(22 <4785 8454, ar Email ks corpliarce Fikakak.com

DEMAND NOTICE LAN No./ Name of Original Lender /

Borrower /
Demand Notice Date / Name of the Trust| Co-Borrower Name

Total Outstanding in INR as
per Demand Notice Date

LAN No./ Name of Original Lender / Borrower /
Demand Notice Date / Name of the Trust| Co-Borrower Name

Total Outstanding in INR as
per Demand Notice Date

LAN: 3620404500010139 Kapil Ji Hriday Rs. 5,39,712.43/-
Original Lender: Manappuram Finance Ltd. |Mohan Gupta/Shyam
Date of Demand Notice: 08-01-2026 Ji Gupta

Name of the Trust: Arcil-Trust-2026-002
Description of the Property: All that piece and parcel of Immovable Property being
Residential Plot, land area ad-measuring 100.5 Sq. mtr. of Residential Plot part of Khasra
No. 1438 Mohalla, Shahabad Andar-Munjagarh, Pargana and Tehsil Shahabad, District
Hardoi, Uttar Pradesh - 241124 with right of way and all appurtenances thereto.

LAN: 3633954500010185 Reetu Kripa Shanker Rs. 6,68,338.07/-
Original Lender: Manappuram Finance Ltd. Yadav / Kripa

Date of Demand Notice: 20-01-2026 Shanker Kashi Nath

Name of the Trust: Arcil-Trust-2026-002 Yadav

Description of the Property: All that piece and parcel of the property having an extent
2583.33 sq. ft. of property bearing Khasra No. 322, Plot No. 322, Village - Raghopur, Pargana -
Lakhneshwar, Tehsil - Rasra, Ballia, Uttar Pradesh - 221712, situated within the office of
Sub-Registrar Rasra Ballia, owned by Reetu Kripa Shanker Yadav.

LAN No./ Name of Original Lender / Borrower /
Demand Notice Date / Name of the Trust| Co-Borrower Name

Total Outstanding in INR as
per Demand Notice Date

LAN: 3620404500010027 Akhilesh Raghunath /
Original Lender: Manappuram Finance Ltd. | Kailashi Raghunath /
Date of Demand Notice: 08-01-2026 Renu Akhilesh /
Name of the Trust: Arcil-Trust-2026-002 |~ Krityesh Rajmani |
Description of the Property: All that piece and parcel of Property having an extent 47.43
sg. mt. of Land property situated at Plot Part of Khasra No. 259, admeasuring 47.43 sq.
mtr. Village - Haripur, Pargana - Aldemau, Tehsil - Kadipur, District - Sultanpur, Uttar
Pradesh - 228161; owned by Akhilesh Raghunath Yadav along with construction standing,
[both present and future and register the charge by registration of Memorandum of Entry at
the Office of the Sub-Registrar District Kadipur Sultanpur, City - Sultanpur and Registration
District - Sultanpur of with right of way and all appurtenances thereto.

Rs. 11,21,660.28/-

LAN: 3633584500010763 Kiran Omprakash Rs. 5,59,379.78/-
Original Lender: Manappuram Finance Ltd. | Singh / Omprakash

Date of Demand Notice: 20-01-2026 Motiram Singh /
Name of the Trust: Arcil-Trust-2026-002 | Vinay Omprakash
Singh

Description of the Property: Al that piece and parcel of the property having an extent
40 sq. mtr. Of land with building bearing NA in the Survey No. NA situated at Arazi
No. 919, Village - Dhadha Buzurg, Tappa - Singhpur, Paragana - Silahat, Tah - Hata, District -
Kushinagar, Uttar Pradesh - 274207 situated within the Sub Registration District of Hata,
Registration District of Kushinagar, owned by Om Prakash Singh; of with right of way and
all appurtenances thereto.

LAN: 3619854500010062 Amalesh Moti Lal /
Original Lender: Manappuram Finance Ltd.| Sangita Amalesh /
Date of Demand Notice: 08-01-2026 Raju Lautu Jaiswal
Name of the Trust: Arcil-Trust-2026-002 § . L .. .. ...
Description of the Property: All that piece and parcel of Property having an extent 1220 sq.
ft. of Land with Plot Part Khasra No. 95 admeasuring 113.4 sq. mtr. Situated at Beladaultabad,
Tehsil - Lalganj, District - Azamgarh, State - Uttar Pradesh - 276204; owned by Amalesh
Moti Lal Ram along with construction standing, both present and future and register the
charge by registration of Memorandum of Entry at the Office of the Sub- Registrar District
Azamgarh, City - Azamgarh and Registration District - Azamgarh of with right of way and all
appurtenances thereto.

Rs. 2,99,810.07/-

Malti Devi /
Gulab Chand /
Virendra Ram

LAN: 3600004500022248

Original Lender: Manappuram Finance Ltd.
Date of Demand Notice: 08-01-2026
Name of the Trust: Arcil-Trust-2026-002 : : .
Description of the Property: All that piece and parcel of property having an extent of
500.5 sq. yrd. of land situated in Village Srinagar, Post Chandhar, Tahsil Dhanghata,
District Sant Kabir Nagar, Uttar Pradesh, Arazi No. 240 MI with right of way and all
appurtenances thereto.

LAN: 3634174500010293 Ruma Devi Santosh
Original Lender: Manappuram Finance Ltd.| Kumar/ Santosh
Date of Demand Notice: 20-01-2026 Kumar Mantriram /
Name of the Trust: Arcil-Trust-2026-002 | Amar Nath Sitaram
Description of the Property: Ail that piece and parcel of the property having an extent
1372.5 sq. ft. of residential property situated at Gata No. 1146, Village - Ajmalpur, Pargana -
Surhurpur, Tehsil Jalalpur, District Ambedkar Nagar, Uttar Pradesh - 224139, within the
Registration District Ambedkar Nagar and Sub-Registration District of Ambedkar Nagar.

Rs. 5,68,710.64/-
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Rs. 4,86,437.54/-

LAN: 3634174500010115 Sandeep Ram Sagar/|  Rs. 4,17,160.86/-
Original Lender: Manappuram Finance Ltd. | Sobha Devi Ram

Date of Demand Notice: 20-01-2026 Sagar / Lavkush

Name of the Trust: Arcil-Trust-2026-002 Ram Sagar

Description of the Property: All that piece and parcel of the property having an extent
127 sq. mtr. of residential property situated in Gata No. 575/0.667 Hec. me se 127 sq. mtr.,
Village - Amberpur, Tappa Gaur, Tehsil Harraiya, District - Basti, Uttar Pradesh, situated
within the limits of Harraiya Sub-Registration, Basti Registration District, owned by Sobha
Devi Tam Sagar.

LAN: 3628794500010010

Original Lender: Manappuram Finance Ltd.
Date of Demand Notice: 08-01-2026
Name of the Trust: Arcil-Trust-2026-002 TETTRRTETH [P .
Description of the Property: All that piece and parcel of Land admeasuring 1018 sq. yards§
situated in Plot No. 13, Survey No./Re-Survey No. 797 of Sapnawat Village, Pargna Dasna,
Tehsil - Dholana, District - Hapur, Uttar Pradesh - 245101; owned by Anil Kumar Satyavir
Singh along with construction standing, both present and future and register the charge
{by registration of Memorandum of Entry at the Office of the Sub- Registrar District Hapur.

Anil Kumar / Rs. 20,03,098.90/-

Vijay Devi Anil

LAN: 3619854500010235 Mangala Yadav /
Original Lender: Manappuram Finance Ltd. | Mundar Shobh Nath
Date of Demand Notice: 08-01-2026 Lal/ Rama Devi
Name of the Trust: Arcil-Trust-2026-002 Mundar Lal
Description of the Property: Arazi 519, 520, 521, Mauja Siki Kala Tappa Dahiya,
Pargana Khairagarh, Tehsil Meja, District Allahabad - 212302 which is registered at
Sub-Registrar office Meja Allahabad. Property having an extent of 6133 sq. ft. House
property situated at address Arazi 519, 520, 521, Mauja Siki Kala Tappa Dahiya, Pargana
Khairagarh, Tehsil Meja, District Allahabad - 212302 which is registered at Sub-Registrar
office Meja Allahabad.

Rs. 6,67,107.67/-

LAN: 3633584500010012

Original Lender: Manappuram Finance Ltd.
Date of Demand Notice: 28-01-2026
Name of the Trust: Arcil-Trust-2026-002
Descrlptlon of the Property Allthat p|ece and parcel of property Arazi No. 288MI, Vlllage
Khutbhar, Tappa - Haveli, Pargana - Unwal Majhauli, Tehsil - Khajani, District - Gorakhpur,

Sandeep Gupta / Rs. 3,69,001.1/
Shakuntala /

Sateesh Shankar

JUttar Pradesh - 273212; owned by Shakuntala along with construction standing, both

present and future.

Motice s hereby given that the Mational Company Law Tribunal, Allshabad Bench,
Prayagra) has orderad the commencement of a corporate Insalvency resalution process
of Shanl infraconstrudt Private Limiteg on 11062026 in R No, 1B- 148 8LD 20024 in
[ maiter of Alakbram Infrastneciore Private Limied Versus MYs. Shanti infraconstruct
Private Limited.
e creditars of Shantl Infraconstruct Private Limlted, are hareby called wpon to submit
thelr clalms with proot on or before 25 06,2026 10 the interim resolution professional at
the address mentioned against entry Mo, 10
Thae fimancial creditors shall submit thadr claims with proof by electronic means enly, 411
other craditers may submit the claims with proof in peeson, by post or by efesctronic means,
A financtal creditor belonging o a class, as Hated agatnst the entry Moo 12, shall Indicate
its choice of awthorised representative from amoeng the fhres insohency professionaks
listesd against entry Mo, 13 toact a5 autharised représentatise ol theclass in Foom G,
Submisslon of false or misteading proofs of clalm shall atiract penatties.
Duate: 13,06.2026 Sdi/-
Place: New Delhl Vimay SRR 1 S[nghad
interim Resolution Professional
Shanti Infracenstruct Private Limited (Under CIRF)
Reg. Mo, IBEAIPADGOR S |P-NODE24 /20 8- 2001 951 1880
AFA YA upto: 31-Dec-26

LAN: 3633584500010187 Santosh / Mamta Rs. 3,48,986.12/-
Original Lender: Manappuram Finance Ltd. | Devi/ Sharvesh/
Date of Demand Notice: 28-01-2026 Anita Devi

Name of the Trust: Arcil-Trust-2026-002
Description of the Property: Ali that plece “and parcel of the property bearmg measurlng

LAN: 3619854500010148 Arvind Kumar Rs. 11,49,226.29/-
Original Lender: Manappuram Finance Ltd. | Kesarwan / Meera /

Date of Demand Notice: 23-02-2026 Rakesh Kumar

Name of the Trust: Arcil-Trust-2026-002 | L
Description of the Property: All that piece and parcel of the Property having an extent
of 2991 sq. ft. house situated at and bearing Arazi 4370 in the Survey No. Arazi 4370
Situated at Arazi No. 4370, Mauja Nindaura, Pargana Nawabganj, Tehsil Soraon, Dist.
Prayagraj - 229431 within the Sub Registration District of Soraon and Registration District
Prayagraj, Village Nindaura, belonging to Arvind Kumar Kesarwani.

LAN: 3620404500010172 Barun Kumar /
Original Lender: Manappuram Finance Ltd. Aneeta Devi
Date of Demand Notice: 08-01-2026

Name of the Trust: Arcil-Trust-2026-002 L .
Description of the Property: All that piece and parcel of Immovable Property being
Residential House, land area admeasuring 1250 Sq. Ft. of Residential House built on Khasraj.
No. 442, Village Barbar, Tehsil - Mohammadi, District- Kheri, Uttar Pradesh - 262804, with
right of way and all appurtenances thereto.

LAN: 3633584500010341

Original Lender: Manappuram Finance Ltd.
Date of Demand Notice: 20-01-2026 Ghurahu / Majibullah

Name of the Trust: Arcil-Trust-2026-002 Niyamullah

Description of the Property: Al that piece and parcel of the property havrng extent 13757 sq.
mtr. Of land with building property situated and bearing NA in the Survey No. NA situated at Arazi
No. 232 Mi, Village - Ujarauti Kala, Tappa - Fulethu, Paragana - Magahar Purab, Tah - Khalilabad,
District - Sant Kabir Nagar, Uttar Pradesh - 272125 within the Sub Registration District of
Khalilabad, owned by Manoj Ghurahu; of with right of way and all appurtenances thereto.

Manoj Ghurahu /
Ku Rupa Manoj

Rs. 4,37,735.09/-

100.3478 sq. mtr., bearing NA in the Survey No., situated at Arazi No. 233, Village - Kartari,
Tappa - Ootym, Pargana - Haveli, Tehsil - Maharajganj, District - Maharajganj, Uttar Pradesh -
273306, within the Sub-Registration District of Sadar.

HINDUJA HOUSING FINANCE LIMITED P

Registered oflica at 27-A, Developed Industrial Estate, Guindy, i

Chenmai - GO0 032, Tamil Hadw, E-mail : auctionéhindujghousingfinance_com

CONTAGT MO, RLM - Brajesh Avasihi - 00183 01885 | RAM - HARISH YADAY - TOE0411785;
CLM - AAU-3959028581 | CRM - LALIT PANWAR - BRIT000044

Tk
[T LA,
SR

LAN: 3634174500010042 Savita Vishwakarma/ Rs. 6,17,081.03/-
Original Lender: Manappuram Finance Ltd. Vinod Kumar
Date of Demand Notice: 20-01-2026 Vishwakarma/
Name of the Trust: Arcil-Trust-2026-002 Chandrabhan
Jitabandhan Yadav

Description of the Property: All that piece and parcel of the property measuring about

-4Name of the Trust: Arcil-Trust-2026-002

LAN: 3631594500010093 Modh Juned Wali Rs. 2,30,686.31/-
Original Lender: Manappuram Finance Ltd. | Mohd / Reshama

Date of Demand Notice: 20-01-2026 Praveen Mohammad

Juned / Mohd Bilal

3013 sq. ft. in Survey No. 1692, situated at Araji No. 1692/0.028 Hectare, Village - Durgauli,
Tappa Batesar, Tehsil Khadda, Kushinagar, Uttar Pradesh - 273411, situated within the
Registration Sub-District of Kushinagar and Registration District of Kushinagar, owned by
Chandrabhan Jitabandhan Yadav.

Description of the Property: Ali that piece and parcel of the property having extent of
495 sqr. House property situated at Arazi 1911, Mauja Muhiuddinpur, Pangna Mah, Tehsil -
Handia, Allahabad, Prayagraj, Uttar Pradesh - 221503; Sub Registrar Office Handia,
Allahabad, Uttar Pradesh; of with right of way and all appurtenances thereto.

Rs. 7,33,898.87/-

LAN: 3631594500010110 Bharat Lal / Rs. 3,98,887.79/-
Original Lender: Manappuram Finance Ltd. Laxmee Devi/
Date of Demand Notice: 17-01-2026 Rajpatteedevi

Name of the Trust: Arcil-Trust-2026-002

Description of the Property: Property address Arazi 392, Mauza Vilari, Pargana Kewai,
Tehsil Handia, District Prayagraj, which is registered Sub Registrar office, Handia, Allahabad
dated 05/02/2020. Property having an extent of 360 sqr house situated at MaujaVilari,
Pargana Kewai, Tehsil Handia, District Prayagraj which is registered at Sub-Registrar Office
Handia, Prayagraj. Total extent of area-2 decimal or 320 sq. feet.

Descrlptlon of the Property ‘Gata No. 1481 Kannupur Pargana Akbarpur Tehsil Jalalpur
Ambedkar Nagar Uttar Pradesh - 224149. Through registered Sales Deed which is
registered at Sub Registrar Jalalpur District - Ambedkar Nagar on Dated 09/07/2015 at Bahi
No. 1 Jild No. 2108 Pages 45 to 64 Serial No. 3149. Property having an extent 1364 Sq. Ft.
residential property situated at Gata No. 1481 Kannupur Pargana Akbarpur Tehsil Jalalpur
Ambedkar Nagar Uttar Pradesh - 224149. Of with right of way and all appurtenances thereto.

LAN: 3634174500010280 Nageshwarnath Rs. 3,69,803.37/-
Original Lender: Manappuram Finance Ltd. | Chandra Verma/
Date of Demand Notice: 20-01-2026 Girish Verma /
Name of the Trust: Arcil-Trust-2026-002 Sunita Verma /
Nageshwarnath
Gangotn Girish
Dgsgrlptlgn of the Prgpg y “All'that plece and parcel of the property havmg an extent

104.90 sq. mtr. of residential property situated in Gata No. 244k, Mauja Vishunpur, Bairadih,
Tappa Heer, Pargana Bansi Paschim, Tahasil Etwa, District Siddharthnagar, Uttar Pradesh -
272192, situated within the Registration Sub-District of Siddharthnagar, Registration District
of Siddharthnagar, owned by Gangotri Girish Chandra Verma, with right of way and all
appurtenances thereto.

LAN: 3620404500010022 Mohammad Shahab|  Rs. 9,66,493.17/-
Original Lender: Manappuram Finance Ltd. | Khan / Sufiya Jeenat

Date of Demand Notice: 08-01-2026 Zaheerul Haque /

Name of the Trust: Arcil-Trust-2026-002 Shahabuddin
............................................................................... Moinuddin
Description of the Property: All that piece and parcel of the property bearing Plot No. 81,
part of Khasra No. 810 and 811, measuring 92.936 sq. mtr., Baraura Hussain Badi Ward,

Kahayamadhavpur, Lucknow.

Demand Nofice under Section 13[2] of the Securitization and Reconstruction of Financial|

{Azsels and Enfarcemant of Security Interast Acl, 2002 'Whereas, tha undersigrad heing tha)

Authorized Dicer of Hinduja Housing Finamce Limited {HHFL) under ihe Securilizalian and)
Recopstrection of Financial Assets and Enforcement of Security Interest Aot 2002 and in exercise)
of powers canferred under section 13012} read with Bule 3ofthe Security Inferest (Enforcement)|
Rulas 2002, Demand Wolica(s) issued by the Awthorized Oflices of She company to tha|
Horsawes(s] ) Guaranion s p menticeed Dirsin below tongpay 150 amount moentionsd i the 'tutu:u
within B0 days from the date of recelpt of the said notice. The borrower having falled to repay trl-'-
amount, notice is herelry given tothe Bosrower(s)/ Guarantor(s) and the public in general that tha|

{indersigned has taken possassion of the property described herain below in sxercise of powers|

conterred on him under Sub-Section (4) of the Section 13 of the sakd Act road with Aula & o1 the|
security Interest Enforcement rules. 2002, The berrower’s attentian ks invited to provisions af|
sub ~section (B) of seclion 13 of the Act, in respect of time available, to redeem the securad)
ausals. The borrower in particutar and the pubdic in ganaral are-heraby cautioned not to deal with|
the property and any dealings with the progenty will be subject 1o the charge of HHFL for an|

ramount a5 mentaned heren underwithiinteres iheraon

LAN ¢ Barrower|s] /Co-Barrower(s) / Guaranlons) / Addoess | Demand Notice
OL/RCU/GHAL/ADDDDO31 50, 1. My, Arun Kumar 2. Mr. Siya Ram Singh 3, BEERRUHERL L
Mrs. Rajesh Rajesh. Kakrana Dhaulana Ghaziabad, Metro, Ghaziabad | Fd"' May- fﬁﬂt
HPA Dale; 06-05-2026] Schedule of fhe Properiy (complele properfy Ll :
address with SarveyKhasra/Plot Mo, ete, 3% per Sake Deed):- Residential
House (Doubie Storey) admeasuring area- 100 Sq. vards Le, 8367 5q. Mir. Under Filling |
Khazra No-1245 Situated in Village Kakrana Pargana- Dasna Tehsil-Dhaulana District Hapur |
{U.P). Boumdaries:- North: Road 5 it Wide, South: House of Pappu, East House af B‘atjr.et
ihest: Howse of Kishan Pal

——

LAN: 3634174500010296 Shreemati Ram
Original Lender: Manappuram Finance Ltd. [Kishun / Ram Kishun
Date of Demand Notice: 20-01-2026 Ram Gulam / Bablu
Name of the Trust: Arcil-Trust-2026-002 Bhaggu Prasad
Description of the Property: Al that piece and parcel of the property having extent 1250
sq. ft. of residential property situated in Gata No. 21, Village Sehariya Kala (Gonda), Tehsil
Colonelganj, District Gonda, Uttar Pradesh - 271 503, situated within the limits of Colonelganj
Sub-Registration, Gonda Registration District, owned by Shreemati Ram Kishun.

Rs. 5,84,611.1/-

DLHCIVGHAL/RDODR0E159. 1. Mr. Sapdeep Kumar 2. Mrs, Shakulla
Shakuntia. House Mo-44 UHIaEﬁ Muradpur Paina Garh Road Hapur,
Hapur | NPA Date: 06-06-2026) Schedule of he Properly (complete MES
property address with Survey/Khasra/Plat No. ebe, as per Sale Deed):- Residential Piot No-13, |
admaasuring area- 102 5q. Yards i0. B5.31 5q. Mir. Usder Filling Khasra Ho-280 Situabed in |
Village-Paina Tehsil & Districl-Hapur (U.P).. Boundaries:- Norih; Road 12 fi, South: Khet of |
Gaopal, East; House of Om Prakash, West: House of Lokesh

Pl

“JLAN: 3633954500010312

Nazish Ara Jamshed
Ahmad /
Mosim Raza

Rs. 5,66,594.46/-
Original Lender: Manappuram Finance Ltd.
Date of Demand Notice: 20-01-2026
Name of the Trust: Arcil-Trust-2026-002
Description of the Property: All that piece and parcei of the property having an extent 1020
sq. ft. of property situated at Arazi No. 68/2 MI, Near Koyala Mandi, Village - Mahabalpur,
Ward/Pargana - Ralhupur, Tehsil - Mughalsarai, District - Chandauli, Uttar Pradesh - 232101.

LAN: 3634174500010242 Devesh Nayak Rs. 5,05,391.38/-
Original Lender: Manappuram Finance Ltd.| Yadav / Jashoda

Date of Demand Notice: 17-01-2026 Nayak Yadav / Shree

Name of the Trust: Arcil- Trust-2026-002 DaIsrngar Nayak

LAN: 3633584500010241 Dharmendra Gupta / Rs. 6,60,948.92/-
Original Lender: Manappuram Finance Ltd. Pooja Devi /

Date of Demand Notice: 17-01-2026 Dharmendra Singh

Name of the Trust: Arcil-Trust-2026-002 Bhabhaut Gupta

Description of the Property: Sale Deed which is regrstered at Sub Reglstrar ‘Sadar
Dist. Deoria on dt. 31/12/2021 at Bahi No. 1 Jild No. 13269 Pages 213 to 226 Serial

of Land with House Property situated in Arazi No. 80, 84/2 & 72 Vill-Vindahi Tappa-Malasi
Saraini Paragana - Sidhua Jobna Tah. Deoria Dist. Deoria in of with right of way and all
appurtenances thereto.

LAN: 3631594500010140 Nilesh Chandra Rs. 4,78,171.56/-
Original Lender: Manappuram Finance Ltd.|  Bhan Sharma /
Date of Demand Notice: 20-01-2026 Sambhavana Devi
Name of the Trust: Arcil-Trust-2026-002 Mahesh Prasad /
Reeta Devi Chandra
Bhan

Description of the Property: Al that piece and parcel of property having an extent 2986
sq. ft. house property situated in Arazi 273, Mauja Valdiha, Pargana Mah, Tehsil Handia,
District Allahabad, Prayagraj, Uttar Pradesh - 221508, situated within the limits of Prayagraj
Sub-Registration, Handia Allahabad Registration District.

LAN: 3608814500010048 Sikandar Lakhmi / Rs. 11,22,315.13/-
Original Lender: Manappuram Finance Ltd. Santer Devi

Date of Demand Notice: 08-01-2026

Name of the Trust: Arcil-Trust-2026-002. | oo
Description of the Property: All that piece and parcel of Immovable Property being
Residential Plot, land area ad-measuring 59 Sq. mt. of Plot part of Khasra No. 1458 New
Abadhidgah, Tehsil-Chhata, District; Mathura Uttar Pradesh Pin - 281403.

A0-May-26 &

DLUTHM/UTTM/ADO0001249. 1, Mr, Sankei Tomer 2. Mr. Devindra Singh : N
Tomar 3. Mrs. Alka 4. Mrs. Vinita, Mohafla, Rana Patti, Pilkhu, Dehat, [tk

Metro, Ghaziabad & 298 Dabriva Alarauli Road, Plikhuwa, Pilkhua Dehat, MRl IETRAC
Ghaziabad & Rasoolpur, Dazana, Gaulam Buddha I'-Iaqar. Dadrl | HPA Date: D&-05- EIJEE{

Ladi

E:tteduleterh:Frn-perty{t:mplel&Pmpaﬂyﬂdﬂenwllnsuruw asra/plol Mo, Elc, A% Per|
Gale Deed):- A Residential Fiol OF Land Area Measuing 405.26 Sq. Meler, Dul 01 Khasra No, |
BG6S Min, SHualed Al Pilkhuwa Under Hagar Palika Pilkhuwa, Mohalla: Farid Magar Road
Pilkhuwa, Pargana: Dazpa, Tehsil: Hapar, Digtricl: Hapur, Utar Pradesh.. Boundaries: - Hnrih

Flat 0f Other, South: Piod O Sanjay. East Plot OF Sanjay, West: Faridnagar Road

LAN: 3633584500010516 Subhash Kumar Rs. 3,95,231.3/-
Original Lender: Manappuram Finance Ltd. | Padohi / Radhika Devi

Date of Demand Notice: 20-01-2026 Padohi / Sanjiv Kumar

Name of the Trust: Arcil-Trust-2026-002 |  JaikishunPatel |
Description of the Property: All that piece and parcel of the property having an extent 93.33
sqr. mtr. of land property situated in Arazi No. 165Ka, Mauja Bhatwaliya Tappa - Dandopur,
Pargana - Sidhuwa Jobna, Teh - Padrauna, District - Gorakhpur, Uttar Pradesh - 274304,
situated within the limits of Sadar Sub-Registration, Kushinagar Registration District, owned

by Subhash Kumar Padohi.

A0-May-26 &

GZ/CHP/CHPL/ADIOBOOES3. 1. Me Mahboob Alam 2. Me  Shuaib
Chasdhary 3. Mrs. Sultana. Village Asoda, Posi Asoda, Hapur, Po Hapur, IRl ate vy
Melro, Dist, Hapur & Jamil Kassar House Ne-118, Ambedkar Park, SEERIRGSUFEA]
Meharajpur, |e. Bahibahad, Ghaziahad & 30, Barvodya Calony, Hapar, | MPA Dafe: 8- EIE—?I]E&]
Scheduba (F The Praparty (compéeta Property Addrass With Survey/khasra'plat No. Etc, As Par|
Sale Deed):- Freehold Residentia Southern Part Of Plot Ho. 16 & 17 Measuring 85 Sq. Yd, Or Say|
71094 Sq. ML, Parl C Khasra No. 786, Sitwated In Out Of Nagar Pallka Hapuer, Village Asoda, |
Prage Tehsid, Distt Hapur (U.P). Boundaries:- North: 30 FL Then Plol 01 (iber, South: 30 F. Then
House Of Aslam, Easl: 5.5 FL Then Plol 01 Other, West: 25.5 FL Then 156 FL Wide Road

ES

No. 13822. Property having an Extent 94.40 Sq. mtr. (As per Current Measure 80.29 Sq. mtr.) |

LAN: 3634174500010123 Drigraj Jagtabahadur
Original Lender: Manappuram Finance Ltd. | Singh / Asha Balraj
Date of Demand Notice: 20-01-2026 Singh / Nand Kumar
Name of the Trust: Arcil-Trust-2026-002 Samay Deen
Description of the Property: All that piece and parcel of the property bearing Gata
No. 211 me se 1104 sq. ft. Ani Hatinshi Hisampur, Tehsil Kaiserganj Bahraich, Uttar
Pradesh - 271903 in the Survey No. Gata No. 211 situated at Gata No. 211 me se 1104 sq.
ft. Ani Hatinshi Hisampur, Tehsil Kaiserganj Bahraich, Uttar Pradesh - 271903 within the Sub
Registration District of Bahraich, Registration District of Bahraich; owned by Asha Drigraj
Singh; of with right of way and all appurtenances thereto.

Rs. 4,47,001.95/-

LAN: 3634174500010206 Pankaj Kumar Ashok
Original Lender: Manappuram Finance Ltd. | Kumar Tiwari /Pushpa
Date of Demand Notice: 20-01-2026 Devi Pankaj Kumar
Name of the Trust: Arcil-Trust-2026-002 Tiwari / Jitendra
Description of the Property: All that piece and parcel of the property bearing Gata No. 764
Mi, Village - Kanchhar (lkauna), Tehsil - Payagpur, Jila Bahraich, Uttar Pradesh - 271821,
situated within the Registration District Bahraich and Sub-Registration District Bahraich,
owned by Pankaj Kumar Ashok Kumar Tiwari.

Rs. 4,52,112.89/-

LAN: 3626384500010175 Sumitra /
Original Lender: Manappuram Finance Ltd. | Shatrughan Lodhi /
Date of Demand Notice: 26-03-2026 Shiv Singh Urf
Name of the Trust: Arcil-Trust-2026-002 Shivraj
Description of the Property: All that piece and parcel of the property having an extent
Area 1000 Sq. Feet (92.89 Sq. Miter) situated in Survey No. 779, Village Madawara Prgna
Madawara Resditiol Plot No. Khasra No. 779 Circle Madawara Tehsil Madawara & Dist.
Lalitpur Uttar Pradesh - 284404,

Rs. 10,65,040.16/-

GZ/CHP/CHPL/ADODD00&41. 1. Mr. Krishan Pal 2. Mrs. Navab Kaur 3. SECER CVELE ]
Mrs. Doli Dali. House No-11, Durga Colony, Jarauthi Road, Nera Bharal [kt
Gas Godown, Hapur, & Jarokhi Road, New Basti, Haper, Ghaziabad | NpA SEERIRSSUFT R
Dake: 06-05-2026 | Schadule OF The Properly [complete Property Address With|
Surveaykhasra'‘plot Mo. Eic, Az Per Sale Deed):- Freehold Residentizl Plat Na, 12, Area|
Measuring 105537 5q. Mirs. Part 0f Khasza No. B4 Min, Situated In Village Paina, Nahar Sima |
Magar Palika Hapur, Pargana And Tehsil And Dist- Hapur, Uttar Pradesh, . Boundaries:- North:
Plot Mo.13, Sowth; Mhers Land, East: Dther's Land, Wesl; Rasta 20 FL. Wide

o

GZ/GHNR/GNRN/ADDOOD0S2T. 1. Mr Bhependra Bhupendra 2 Mrs.
Meanakshi Meenakshi. 318 Gulaoti (hautara Read Hapur, Dist Hapor, | A

NPA Date: 06-05-2026 Schedule 0 The Property (complete Property SEELIERSUE 28

Address With Survey'khasra/phot No. Eic, As Per Sale Deed):- Freehold Residential House, Area
Measuring 195 Sq. Yards, i.e.. 163 5g. Melers, Dul Of Kkasra Mo, 750 Situated AL Village iklehd, |
Pargana Dazna, Tehsil Dhaulana, District Hagur, (wp.).. Boundaries:- Horth: Houzse O Sanjay & |
Ajay. Boaith: Rasta 6 FL Wide, Easl: House O Jaipal Singh, West: House 0 Arjun Singh |

30-May-26 &

oo

LAN: 3633584500010366 Eenalkumar
Original Lender: Manappuram Finance Ltd. | Vishnuprasad Gaud /
Date of Demand Notice: 20-01-2026 Manju Eenalkumar
Name of the Trust: Arcil-Trust-2026-002 | Gaud / Arvind Harilal

Description of the Property: All that piece and parcei of the property having an
extent 126.50 sq. mtr. Of land bearing NA in the Survey No. NA situated at Arazi
No. 39, Village - Ghughuliya, Tappa - Nagwa, Paragana - Naugarh, Taluka - Naugarh,
District - Siddharthnagar, Uttar Pradesh - 272208; situated within the limits of Naugarh Sub-
Registration, Siddharthnagar Registration District; owned by Manju Eenalkumar Gaud; in of
with right of way and all appurtenances thereto.

Rs. 4,13,452.36/-

LAN: 3633584500010081

Original Lender: Manappuram Finance Ltd.
Date of Demand Notice: 24-01-2026
Name of the Trust: Arcil-Trust-2026-002

Prateek Kumar
Jawaharlal Jaiswal /
Manorama
Jawaharlal Jaiswal /
Sheela Prateek

Kumar JalSWﬁl .........................................
Descti _pt|on of the Property: All that preoe and parcel of the property bearing NA in the
Survey No. NA situated at Arazi No. 213, Mauja - Campiernagar, Tappa - Bharivaisi,
Pargana - Haveli, Tehsil - Campiernagar, District - Gorakhpur, within the Sub - Registration
District of Campiernagar.

Rs. 13,75,106.07/-

LAN: 3633954500010266 Suneeta Ram
Original Lender: Manappuram Finance Ltd. | Singare / Rajendra
Date of Demand Notice: 08-01-2026 Prasad Sonkar
Name of the Trust: Arcil-Trust-2026-002

Descrlptlon of the Property ‘Al that prece and parcel of Property at Arazi No. 356 & 357,
(Area 1184 Sq. Ft.) Village/Ward/Pargaha: Gulaura, Tehsil: Bhadohi, Dis: Bhadohi, State:
Uttar Pradesh, Pin Code - 221409.

Rs. 7,93,055.46/-

GZ/GNR/GNAN/ADD00013E5. 1. Mr. Arvind Kumar 2. Mrs. Shyamsundar) SRt el
Shyamsundar. Kripanagar Urf Bighepur Hapur, Pos! Parpa, Dhautana, [ERERERREL Ly
Hapur, Uttar Pradesh, India - | NPA Date: 06-05-2026| Schedule 0f The BRSO R
Praparty {complete Property Address With Survey/khasra/plol Ho. Eic, As Per Sala Deed):-|
Single Siorey Houze OF Land Area Measuring 47825 Sq. Yards, Le, 400 Sg, Meters, Qut 0F
Khazra Mo, 300, Stwated In Village Krapanagar Alias Bighepur, Pargana Dagma, Tehsil|
Dhautana, Dist, Hapur, Uttar Pradesh-245301.. Boundaries:- Norih: Khet OF Premral, South:
Khet 0f Mony, East: Olher Khel, West: Road 10 FL Wide

|

LAN: 3634174500010074

Original Lender: Manappuram Finance Ltd.
Date of Demand Notice: 28-01-2026
Name of the Trust: Arcil-Trust-2026-002
Description of the Property: All that piece and parcel of Property Gata No. 561,
Gram- Parasapur, Pargana- Gwarich, and Teh - Colonelganj, District - Gonda, Uttar
Pradesh - 271504; owned by Pradeep Kumar Soni along with construction standing

Rahul Soni /
Vaishali Soni /
Pradeep Kumar Soni

Rs. 7,13,610.46/-

LAN: 3634174500010073

Original Lender: Manappuram Finance Ltd.
Date of Demand Notice: 08-01-2026
Name of the Trust: Arcil-Trust-2026-002

Tamheed Khan
Chotu / Yasmeen
Begam Talib Ali/

Akeela Begam

Tauheed Khan
Description of the Property: All that piece and parcel of Property measuring 2615.68
Sq. Ft. bearing Plot No. 420, Village: Musepatti, Pargana: Fakharpur, Tehsil: Kaisarganj,
District: Bahraich - 271902, in the survey No. Plot No. 420, situated at Plot No. 420, Village:
Musepatti, Pargana: Fakharpur, Tehsil: Kaisarganj, District: Bahraich - 271902, within the
Sub Registration District of Bahraich.

Rs. 14,87,423.5/-

30-May-26 &

GZGHNR/GNRNAROO0T417. 1, Me Nanhe Wanhe 2. Mrs. Shawanam
R=. 10,317,393/

Shawanam. Kripanagar URF Bighepur Hapur, Pos! Parpa, Dhaulana,
Hapur, | NPA Date: DG6-05-2026| Schedule OF The Property {complets _
Praparly Addrass With Survey/khasra/pled Ne, Efc, As Par Sale Deed):- Residential Freshald |
Plot Land Area Measuripg 172 Sg, Yards e, 14366 5q. Mefers. Out Of Khasra No. 655g, | |
Situated In The Area 00 Village Kripa Magar Urff Bighepur Pargana Dasna Tehsil Dhavlana |
Digtrict, Hapur (U.P). Boandaries:- North; Khet OF Yogender, South: Rasta 12 Fest Wide, East: |
House O Ramesh, West: Khet O Yogender

a5 on 28-May-26

LAN: 3634174500010307 Fakhruddin Nizam /
Original Lender: Manappuram Finance Ltd. | Reshma Khatoon
Date of Demand Notice: 23-02-2026 Fakhruddin /
Name of the Trust: Arcil-Trust-2026-002 Bablu Jaleel
Description of the Property: All that piece and parcel of the Property bearing Gata No.
3461/0.225 HEC me 400 Sq. Ft. Village-lkauna dehat, Pargana, lkauna Tehsil-lkauna, Dist.
Shrawasti, State: Uttar Pradesh, Pincode - 271845, in the Survey Gata No. 3461/0.225
Situated within the Registration Sub District of Shrawasti Registration District of Shrawasti,
[belonging to Fakhruddin.

Rs. 8,09,710.80/-

LAN: 3634174500010299 Ram Autar Ram Rs. 6,01,489.58/-
Original Lender: Manappuram Finance Ltd. | Chandar Gupta /
Date of Demand Notice: 20-01-2026 Subhavati Ram
Name of the Trust: Arcil-Trust-2026-002 | Autar/Foola Ram
Chandar / Manoj
Description of the Property: All that piece and parcel of the property having an extent
138.01 sq. mtr. of property situated at Gate No. 659, Village Haluwa, Pargana Basti Paschim,
Teshil Harraiya, District Basti, Uttar Pradesh - 271109 situated with the Sub Registration
District of Basti, owned by Fools Ram Chandar

LAN: 3633954500010367

Original Lender: Manappuram Finance Ltd.
Date of Demand Notice: 20-01-2026 Kumar Haree

Name of the Trust: Arcil-Trust-2026-002 | Namdev = |
Description of the Property: All that piece and parcel of the property having an extent
880 sq. ft. of property situated in Gata No. 2502, Mauza Chirgaon, Aabadi Chirgaon,
Near Vedi Puram Mauhalla, Dehat (Khajanchi Derai), Teh - Moth, District - Jhansi, Uttar
Pradesh - 284301, situated within the limits of Sub Registrar Jhansi.

Varsha Pramod Rs. 6,53,771.24/-

Kumar / Pramod

GH/BUL/GULW/ADDB000179. 1. M. Soni Kumar 5/o Sh. Suraj Pal Singh
2. Mrs. Sangila Singh W/o Sonu Kumar. Mahafla Nehra Ganj, Nai Basti, kit
Shiv Mandir, Urban, Anupshahr | NPA Date: 05-05-2026 | Schedule Of SEERTREC S0P R
The Proparfy |(complete Properly Address With Survey/khasra’plod Mo, Ete, As Per Sale|
Deed):- A Residential Plot Admeasuring 195 3q. Meter, Dul Of Khasra o 1030 Me Siwated A |
Anupshahar Bangar Tehsil & Anupshahar Dist. Bulandshahar (u.p.). Boundaries:- Morth: DB.f |
Wide Rozd, South; Kkel Df Suraj, East: Plot O Naresh Chand, West: Plot 01 Shanti Dewi

TH/-

GH/BUL/KHUR/ADODOODIT2, 1. Mr Jugendra Solanki /0 Jahan Singh SR RIS
Sodanki 2. Mrs. Anita Anita 5/0 Jugendra Solanki. 155, Tena Gospur Balaji Sttt
Mandir, Urban, Bulandshahr| MPA Date: 06-05-2026] Schedule (f The SEEL it ay 26 '
Property icomplete Property Address With Survey/khasra’plot Mo, Etc, As Per Sale Deed):- A Plot |

0 area Meazuring 67.2 S0. Mirs Le. B0 So, Gaj, And Plod Area Meazuring 16.8 So. Mirs Le. 20 S, |

Ga| Total Area Measuring B4 So. Mirs. Le, 100 5o, Gapout Of Land No.57 Situated AL Village Amiya
Mijpur Pargand And Teshidl Khufja Digl-bulandsahar Boumdaries:- Morlh: Houte Himinal
I.'.'I'Iatldhar[ Soulh: Plof Misars, East: Plof (K Sallar, West: Plal 0f Jugendra Solank |

LAN: 3608814500010065

Original Lender: Manappuram Finance Ltd.
Date of Demand Notice: 08-01-2026
Name of the Trust: Arcil-Trust-2026-002
Descrlptlon of the Property All that prece and parcel ‘of Immovable Property belng
Residential Plot, land area ad-measuring area 1350 Sq. Ft. of Khasra No. 600, Plot No. 23,
24, 25, Village Dehra, Pragana Dasna, Tehsil Dhaulana and District Hapud, Uttar Pradesh -
245301 wit hright of way and all appurtenances thereto.

Hamid Julphakar /
Aadil Julfikar /
Nanhi Julfikar

Rs. 7,48,227.72/-

LAN: 3619854500010071

Original Lender: Manappuram Finance Ltd.
Date of Demand Notice: 17-03-2026
Name of the Trust: Arcil-Trust-2026-002

Jayprakash Rajendra
Prasad / Pooja
Nandlal Sonkar /
Mina Devi Sonkar

Rs. 6,95,122.97/-

of Khasra No. 70 Ja and 70 Jha admeasuring 388.72 sq. mirs. situated at Village Jasuri,
Majhwar Pargana Majhwar Tehsil and District Chandauli, Uttar Pradesh in Survey No. 70
situated Arazi 70, with right of way and all appurtenances thereto.

LAN: 3634174500010167 Ram Autar Ram
Original Lender: Manappuram Finance Ltd. | Chandar Gupta /
Date of Demand Notice: 17-03-2026 Subhavati Ram
Name of the Trust: Arcil-Trust-2026-002 | Autar/Foola Ram
_Chandar

Descrlptlon “of the Property Al that prece and parcel of property bearlng Gata
No. 56 Kha, Balajpur, Tappa Bangawa, Tehsil Harraiya, District Basti, Uttar Pradesh -
272130, in the Survey No. Gata No. 56 Kha, situated at Gata No. 56 Kha, Balajpur, Tappa
Bangawa, Tehsil Harraiya, District Basti, Uttar Pradesh - 272130 within the Sub Registration
District of Basti.

Rs. 18,04,105.83/-

LAN: 3632214500010129 Vishvanath Prasad
Original Lender: Manappuram Finance Ltd. | Tiwari / Omprakash
Date of Demand Notice: 28-01-2026 Tiwari / Ramkali
Name of the Trust: Arcil-Trust-2026-002

Description of the Property: Al that piece and parcel of Property Arazi No. 745/1, Mauja-
Lohandi, kalan Tappa, 84, Pargana - Kantit, and Teh - Sadar Mirzapur, Uttar Pradesh -
231001; owned by Ramkali along with construction standing, both present and future, with
right of way and appurtenances thereto.

Rs. 6,62,951.11/-

i

GH/BUL/SEKA/ADOB00DT09. 1. Mr. Abdul Rasheed S/o Abdul Rasid 2. Mrs. JCERUC XS
Farha Farha D/o Yaseen. 314, Muballa Kol Kharja Bulandshabr, Water [k crlish
Tanki, Urban, Khurja & Mo, 148, Maiyon Wala Kuan, Sarary Allo Kharja,

a5 on 24-May-26
Bulandshahr, Uttar Pradesh - 203131| MWPA Date: 06-05-2028| Schedule Of The Property
icompbete Property Address With Survey/khazra‘plot No. Etc, As Per Sade Deed):- Ona Frechold |
Magar Pallka Residential Douhle Strory House Mo, 314 Measuring Area 53.75 Sq. Mir., Situaied |

Mohaila’villzge Kot Eharja Parg. Teshil Kherja Dist, & Bulandshahar U.p, Boundaries:- North:
Fooad 5 Feet, South: House Yousul Hakim, East: Road 11 Feet Wide, Wesi: House Azt Mohammad

—

LAN: 3620404500010024 Jhabbulal Ram
Original Lender: Manappuram Finance Ltd. Shankar Lal /
Date of Demand Notice: 08-01-2026 Poonam Jhabbu Lal /
Name of the Trust: Arcil-Trust-2026-002 Irsad Imtiyaz Ali
Description of the Property: All that piece and parcel of property having an extent of
185.80 Sq. mtr. of Land property situated at Plot part of Khasra No. 305, Barabanki, Dehat
Pargana, Nawabganj, District - Barabanki, Tehsil - Nawbaganj, District - Barabanki with right
of way and all appurtenances thereto.

Rs. 8,96,254.41/-

LAN: 3634174500010154

Original Lender: Manappuram Finance Ltd.
Date of Demand Notice: 20-01-2026
Name of the Trust: Arcil-Trust-2026-002

Ramu Rajaram Rs. 5,24,919.08/-
Kaushal / Pooja

Ramu Kaushal /

Savitri Rajaram

Description of the Property: All that piece and parcel of the property having an extent
1305 sq. ft. of residential property situated at Gata No. 2026, Tulsipur, N.F.A. Pargana
Tulsipur, District Balrampur, Uttar Pradesh - 271208, situated within the Registration District
Balrampur and Sub-Registration District Balrampur, owned by Savitri Rajaram.

escription of the Property: All that piece and parcel of the propérty Bearing Plot Part | pcciietionf T Brosertvr Al ot 5

LAN: 3633954500010319 Ranjana Rajendra Rs. 4,71,672.06/-
Original Lender: Manappuram Finance Ltd. | Varma/ Rajendar

Date of Demand Notice: 20-01-2026 Sadanand Varma

Name of the Trust: Arcil-Trust-2026-002 | ol
Description of the Property: All that piece and parcel of the property having an extent 936
sq. ft. of property situated at Arazi No. 86, Village - Kishora, Ward/Pargana - Kewai, Tehsil -
Handia, District - Allahabad, Prayagraj, Uttar Pradesh - 221503, situated within the office of
Sub-Registrar Handia, Allahabad, Prayagraj, owned by Ranjana Rajendra Verma.

Arcil

Notice, is therefore given to the Borrowers / Co-Borrowers, as mentioned herein above, calling
upon them to make payment of the total outstanding amount as shown herein above, against
the respective Borrower / Co-Borrower, within 60 days of publication of this notice. Failure to
make payment of the total outstanding amount together with further interest by the respective
Borrower / Co-Borrower, ARCIL shall be constrained to take u/s 13(4) for enforcement of
security interest upon properties as described above, steps are also being taken for service
of notice in other manners as prescribed under the Act and the rules made hereunder. You
are put to notice that the said mortgage can be redeemed upon payment of the entire amount
due together with costs, charges and expenses incurred by Arcil at any time before the date of
publication of notice for public auction or private treaty for transfer by way of sale, as detailed
in Section 13(8) of the SARFAESI Act.
Take note that in terms of S-13 (13) of the SARFAESI Act, you are hereby restrained from
transferring and/or dealing with the Secured Properties in any manner by way of sale, lease
or in any other manner.

SD/-
Place: Uttar Pradesh Authorised Officer,
Date: 13.06. 2026 Asset Reconstruction Company (Indla) Ltd. (In capaclty as Trustee)

- ASSET RECONSTRUCTION COMPANY (INDIA) LTD.,

: CIN No.: U65999MH2002PLC134884 * Website: www.arcil.co.in
Reqlstered Offlce The Ruby, 10" Floor, 29 Senapati Bapat Marg, Dadar (West),
Mumbai - 400028. Tel. No.: 022-66581300.

1

J0-May-2o &

GH/HPR/HAPL/ADOOODOTET. 1. Mr. Monis Qureshi 5/'o Kallu 2. Mrs. L 3
Nagma Nagma W/o Mobd. Moaish. H No-477, Gali No. 3, Ali Nagar, el iak

Rampur Road Hapur, Urban, Hapur | WPA Date: 06-05-2026 | Schedyle MEERIRFRTUREN
04 The Property (compiete Property Address With Survey/khasra/plot No. Ei, As Par Sale|
Meed):- Single Storied House Bearing Municipal No. 55, Area 66,97 8g, ML, Le. B0 Sq. Yrds|
Fart Of Khasra No. 1260, Siuated At Mohal ﬁcdwra. Hapur, Tehsll & District Hapur, |
Boundaries:- Narih: 20002 Fl / Houze O Shelzad, Soath: 20,02 FU16 FL Wide Rond, East: A5
Per Sile / House 01 Umar, West: 36.9 FLhouse 01 Akhlak |

s

30-May-26 &

GH/HPA/HAPL; ADDODDOTIS. 1. Mr. Vipin Kumar 5/o Sharvan Singh 2. i
Mr. Sachin Sachin /o Sharvan Singh 3. Mr Rajeev Rajeev 50 [kl eriki
Sharvan Singh 4. Mrs. Uma Kumari Wie Sharvan Singh. Vil SEERDRCSUFTE
Sukhdevpur, Holi Chowk, Dhaulana Post Samana, Hapur | WPA Date: 06-05-2026]

13 Schadule 0f The Property (complele Property Address With Survey/khasra/plol No. Etc, As |

Per Sale Deed):- Immovabie Property A Residential House, Bearing Fart Of Khasra Mo, 140
Measuring Area 547 Bq. Yards e, 452,50 Sqmir, SHuated Al VIll, Sukhdevpuer, Pargana )
Dagna, Tehsil Dhoiana, Dist. Hapur, Boundaries:- North: Road 7 Feet Wide, Soulh; House OF|

Nepal, Easi: Road 15 Feel Wide, Wesl: House 01 Salya Prakash

epaper.tinanctatexpress.curr'. .

New Delhi

The Borrower's./ Guaranton's in particular and the publc in general is hereby cautioned not to deat
with the progerty and ary doalings wilh e praparty will be subsscl o e chargs of the Hindus
{Houging Fnance Liméed, for anabove-mentioned demanded amaunt and further interest therepn,

S0/- htbartsed Officer- For HINDUIA HOUSING FINANCE LIMITED

Flace: Uar Pradesh Dale : 13062026




